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2¢,11,19%9 Hon, Mr, $. Das Gupta, Member-A
Hon, Mr, T. L., Verma, Member=-J

Misc., application No, 25%47/96 has been filed
seeking dismissal of the O.A.on the greund that the
relief prayed for by the applicant has already been
granted by order dated 2.,7.1996., a copy of which has been
annexed to the Misc. application. It is seen from the
order that reqularisation of the services of the
applicant has been done from the date of order i.e.
2.7.1996 whereas the applicant has sousht reqularisation
of service from 8.1C.1992. In view of this misc,
application cannot be allowed and the same isg rejectad.
CA is already on record. The applicant is granted further

3 werks to file RA, if any, . and the case be listed for

| Qo3 — finalhearing on 2C.3,1997,
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IN THE CENTRAL ATMINISTIRATIVE TRBBUNAL, ADDITIONAL
BENCH AT ALLAHABAD,

Application Under Section 19 of the Administrative
Triunals Act 1985,

O.A. No, /\L}g of 1995,

BETWERN

Zavvar Hussain, son of sShri Iqbal Hussé.;n','
aged albut 39 years resident of RB—I-.LSS/BBA/B,
Rani Laxmi Nagar, Jhansi working as Junior
Typist under Divisional Reilway Manager,

Jhansi,

- Applicant,

Versus

1. The Union of India thmugh the
General Manager, Central Railway, GM's Office,
Dmbay V T,

2, Divisional Railway Manager, DHV's
0ffice Central Railway, Jhansi,

__________ Respondants,

DETAILS OF THE APPLICATION,

1. Particulars of Orders against which this

application is made ¢~



